CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should bt
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRexfistration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN
NUMBER 307215
CLASS 14-02

FACEBOOK, INC., 1601 WILLOW ROAD,
MENLO PARK, CALIFORNIA 94025, UNITED
STATES OF AMERICA.

DATE OF

REGISTRATION 29/06/2018

ELECTRONIC DISPLAY

TITLE DEVICE
PRIORITY

PRIORITY NUMBER |DATE _ |COUNTRY
29/631,747 02/01/2018 |U.S A.
DESIGN NUMBER 319179004
CLASS 0301

NAPPA DORI PVT. LTD., 360, SULTANPUR VILLAGE,
BEHIND SULTANPUR METRO STATION, M G ROAD,
NEW DELHI -110030.

gé-CI;IIES(')I'EATION 28/06/2019
TITLE SLING BAG
PRIORITY NA

DESIGN NUMBER 319221001
CLASS 2001

DR. C.V. RAMAN UNIVERSITY, KARGI ROAD, KOTA BILASPUR
(C.G)- 495113.

DATE OF REGISTRATION 29/06/2019
TITLE VENDING MACHINE FOR COSMETICS
PRIORITY NA
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DESIGN NUMBER 320966001

CLASS 13-03

PANASONIC LIFE SOLUTIONS INDIA PRIVATE LIMITED, 3RD
FLOOR, B WING, ITHINK TECHNO CAMPUS, POKHRAN ROAD
NO 2, THANE (WEST) 400607, INDIA.

DATE OF REGISTRATION 23/08/2019
TITLE FLEXICORD
PRIORITY NA

DESIGN NUMBER 320999001

CLASS 02-03

AEROSTAR HELMETS & ACCESSORIES, A -460
CHOPANKI INDUSTRIAL AREA BHIWADI,
RAJASTHAN PIN -301019, WHOSE
PROPRIETORS ARE MR. SUMIT DOSEJA AND
MR. MANESH KUMAR SHARMA.

DATE OF

REGISTRATION 25/08/2019
TITLE HELMET
PRIORITY NA

DESIGN NUMBER 320241001
CLASS 0903

RAVISSANT PRIVATE LIMITED, 50 -51,
COMMERCIAL COMPLEX, NEW FRIENDS
COLONY, NEW DELHI -110065, INDIA.

DATE OF

REGISTRATION 31/07/2019
TITLE BOX
PRIORITY NA
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DESIGN NUMBER 320265001

CLASS 02-02

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA -
700029, STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR.
SUKUMAR MUKHERJEE AND MR. SABYASACHI MUKHERJEE.

DATE OF REGISTRATION 31/07/2019

TITLE SAREE AND BLOUSE (SET)
PRIORITY NA

DESIGN NUMBER 313264004

CLASS 09-03

BOROUGE PTE LTD., SHEIKH KHALIFA ENERGY COMPLEX,
CORNICHE ROAD, PO BOX 6925, ABU DHABI, UNITED ARAB
EMIRATES

DATE OF REGISTRATION 20/12/2018

TITLE PACKAGING ‘
PRIORITY ]‘\\
PRIORITY NUMBER DATE COUNTRY L,?
0053267960004 27/06/2018 EUIPO

DESIGN NUMBER 312269

CLASS 23-04

MITSUBISHI ELECTRIC CORPORATION, 7 -3,
MARUNOUCHI 2 -CHOME, CHIYODA -KU, TOKYO
1008310, JAPAN.

AT o
TITLE AIR CONDITIONER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2018012078 01/06/2018 |JAPAN
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DESIGN NUMBER 312340
CLASS 02-02

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA -
700029, STATE OF WEST BENGAL, WHOSE PARTNERS ARE

MR. SUKUMAR MUKHERJEE AND MR. SABYASACHI
MUKHERJEE.

DATE OF
REGISTRATION 23/11/2018
TITLE LADIES GARMENT (SET)
PRIORITY NA
DESIGN NUMBER 312525 _
CLASS 12-06 '|
INDIAN INSTITUTE OF TECHNOLOGY, KHARAGPUR, Ii
DISTRICT T MIDNAPORE, WEST BENGAL 721302, INDIA. '|
I
DATE OF REGISTRATION 28/11/2018 II
TITLE MARINE RUDDER |'|
|
I.
PRIORITY NA ,
DESIGN NUMBER 310730
CLASS 1599

FOSBERS.P.A., VIA PROV.LE PER CAMAIORE, 27/28 -
MONSAGRATI - 55064 PESCAGLIA (LU) - ITALY

DATE OF REGISTRATION 08/10/2018

TITLE CONSOLE FOR MACHINERY
PRIORITY

PRIORITY NUMBER DATE COUNTRY
005227386 09/04/2018 EUIPO
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DESIGN NUMBER 310920

CLASS 10-06

1 KALASALINGAM ACADEMY OF RESEARCH & EDUCATION,
ANAND NAGAR, KRISHNANKOIL -626 126, SRIVILLIPUTTUR
(VIA), VIRUDUNAGAR DISTRICT, TAMILNADU, INDIA.  2.P.
JAYAKUMAR, RESEARCH FACULTY, IRC T KALASALINGAM
ACADEMY OF RESEARCH AND EDUCATION, ANAND NAGAR,
KRISHNANKOIL -626 126, SRIVILLIPUTTUR (VIA),
VIRUDUNAGAR DISTRICT, TAMILNADU, INDIA.

DATE OF REGISTRATION 12/10/2018

TITLE KEYCHAIN FOR VISUALLY IMPAIRED
PRIORITY NA

DESIGN NUMBER 311668

CLASS 28-03

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE
EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION 01/11/2018
TITLE SHAVER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
005258746 04/05/2018 EUIPO
DESIGN NUMBER 311738

CLASS 1599

BUSS AG, HOHENRAINSTRASSE 10, 4133 PRATTELN,
SWITZERLAND.

DATE OF

REGISTRATION 02/11/2018

TITLE SCREW SHAFT ELEMENT
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0052588110004 04/05/2018 EUIPO
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DESIGN NUMBER 321624001

CLASS 02-04
SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA -
700029,STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR.
SUKUMAR MUKHERJEE AND MR. SABYASACHI MUKHERJEE.
DATE OF REGISTRATION 14/09/2019

TITLE SHOE

PRIORITY NA

DESIGN

NUMBER 312014

CLASS 21-01

SMARTIVITY LABS PRIVATE
LIMITED, 1ST FLOOR, 258,
KULDEEP HOUSE, LANE NO. 3,
WESTEND MARG, SAIDULAJAB,
NEW DELHI T 110030

DATE OF

REGISTRATION 15/11/2018

VORTEX CANON

TITLE RANCH TOY

PRIORITY NA

DESIGN NUMBER 312772001
CLASS 2803

HAVELLS INDIA LIMITED, 904, 9TH FLOOR, SURYA KIRAN
BUILDING, K.G. MARG, CONNAUGHT PLACE, NEW DELHI -
110001.

DATE OF REGISTRATION 04/12/2018
TITLE TRIMMER
PRIORITY NA

The Paten©Office Jounal No. 21/2020 Dated 22/(®20

20436



DESIGN NUMBER

312933001

CLASS

26-05

CORVI LED PRIVATE LIMITE

D, B -2004 20TH FLOOR, BHAVYA

HEIGHTS KATRAK ROAD, WADALA, MUMBAI  -400031, INDIA.

DATE OF REGISTRATION 08/12/2018
TITLE SURFACE LIGHT
PRIORITY NA

DESIGN NUMBER 313672001

CLASS 13-03

LIGHT AND SHADE ELECTRICALS PRIVATE
LIMITED, 4 -5A, 12 TO 17, LUTHRIA HOUSE, SATIVALI
ROAD, VASAI EAST, PALGHAR, DISTRICT THANE

401208.

gé-Cr-)IIES('I)'EATION 04/01/2019
TITLE COVER PLATE
PRIORITY NA

DESIGN NUMBER 313786001
CLASS 12-08

TATA MOTORS LIMITED, BO

MODY STREET, HUTATMA CHOWK, MUMBAI 400 001,

MAHARASHTRA, INDIA.

MBAY HOUSE, 24 HOMI

DATE OF
REGISTRATION 11/01/2019
TITLE CAR
PRIORITY NA
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DESIGN NUMBER

314318001

CLASS

26-06

RINDER INDIA PVT. LTD., GAT NO -148, MHALUNGE INGALE,

OFF. CHAKAN TTALEGAON ROAD, TAL -KHED, DIST.- PUNE,

MAHARASHTRA 410 501, INDIA

DATE OF REGISTRATION

29/01/2019

TITLE

DAYTIME RUNNING LAMP FOR TWO

WHEELER
PRIORITY NA
BE;‘;’;‘R 314341001
CLASS 2304
FUJITSU GENERAL LIMITED, 3 -3-17, IR e ——
SUENAGA, TAKATSU-KU, KAWASAKI -SHI,| i——— ]/[ 7
KANAGAWA, 213-8502, JAPAN. ” J } I
REGISTRATION 30/01/2019 = "—_.'.:——"*‘-——__:f——{ jjvl
TITLE AIR CONDITIONER S
PRIORITY
PRIORITY NUMBER [DATE ~ [COUNTRY
2018016825 31/07/2018 JAPAN
DESIGN NUMBER 315114001
CLASS 1499

SAMSUNG ELECTRONICS CO., LTD.,

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO 16677,

REPUBLIC OF KOREA.

129, SAMSUNGRO,

IR
TITLE STAND FOR MONITOR
PRIORITY

PRIORITY NUMBER |DATE COUNTRY
30-20180039684 27/08/2018 |REPUBLIC OF KOREA

- '
T
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DESIGN NUMBER 315146001

CLASS 12-16

MAHINDRA AND MAHINDRA LTD., MAHINDRA RESEARCH
VALLEY, MAHINDRA WORLD CITY, P.O. -ANJUR,
CHENGALPATTU -603204 DISTT.i KANCHEEPURAM (TAMIL
NADU) INDIA.

DATE OF REGISTRATION 25/02/2019
TITLE SPARE WHEEL COVER
PRIORITY NA

DESIGN NUMBER 315935001

CLASS 08-03

PROXIMA STEEL FORGE PVT. LTD., B -14/15,
INDUSTRIAL FOCAL POINT, JALANDHAR, PUNJAB
144004.

géglzsggAHON 20/03/2019
TITLE HANDLE FOR AXE
PRIORITY NA

DESIGN NUMBER 315943010
CLASS 2304

1 KARPAGAM ACADEMY OF HIGHER EDUCATION, POLLACHI
MAIN ROAD, EACHANARI POST, COIMBATORE 1 641 021,
TAMILNADU, INDIA. 2. SRIDHAR PALANISWAMY, ASSOCIATE
PROFESSOR, ECE, KARPAGAM ACADEMY OF HIGHER
EDUCATION, COIMBATORE 171 641021, TAMIL NADU, INDIA. 3.
DEEPA SRIDHAR, ASSISTANT PROFESSOR, KARPAGAM
COLLEGE OF ENGINEERING, OTHAKKAL MANDAPAM POST,
COIMBATORE 1 641032, TAMIL NADU, INDIA. 4.BASKAR
SELVARAJ, ASSOCIATE PROFESSOR, ECE, KARPAGAM
ACADEMY OF HIGHER EDUCATION, COIMBATORE T 641021,
TAMIL NADU, INDIA. , ET AL.

DATE OF REGISTRATION 22/03/2019
TITLE AIR FILTRATION DEVICE
PRIORITY NA
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DESIGN NUMBER

316017003

CLASS

24-02

BECTON, DICKINSON AND COMPANY, 1 BECTON DRIVE,
FRANKLIN LAKES, NEW JERSEY 07417-1880, UNITED STATES OF

AMERICA

DATE OF REGISTRATION 25/03/2019

TITLE REAGENT PLATE FOR SAMPLE

ANALYSIS

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/664,916 28/09/2018 U.S.A.
DESIGN NUMBER 313527009

CLASS 12-16

SCANIA CV AB, SE-151 87, SODERTALJE, SWEDEN.

DATE OF REGISTRATION 31/12/2018

TITLE MUDGUARD FOR VEHICLE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2018/0175 06/07/2018 SWEDEN
DESIGN NUMBER 323782001

CLASS 05-05

ABHISHEK AGARWAL.

SUBHASH SAREES PVT. LTD., 1020, 1ST FLOOR, NEW SARDAHR
TRADERS MARKET, (NSTM), NEAR SARDAR MARKET, PUNA
KUMBHARIA ROAD, SURAT, WHOSE DIRECTOR IS

DATE OF REGISTRATION

19/11/2019

TITLE

TEXTILE FABRIC

PRIORITY NA
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DESIGN NUMBER

316412001

CLASS

26-06

SUZUKI MOTOR CORPOR

ATION, 300 TAKATSUKA -CHO,
MINAMI -KU, HAMAMATSU -SHI, SHIZUOKA -PREF., JAPAN.

gé-CI-SIIES?I'EATION 03/04/2019

TITLE HEADLIGHT FOR AUTOMOBILES
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2018021814 04/10/2018  |JAPAN
DESIGN NUMBER 315444001

CLASS 24-04

NITTO DENKO CORPORATION, 1 -2, SHIMOHOZUMI 1 -
CHOME, IBARAKI -SHI, OSAKA 567-8680 JAPAN.

DATE OF
REGISTRATION

06/03/2019

ADHESIVE PATCH FORBONDING

TITLE OR FIXING TO THE HUMAN BODY
AN ITEM SUCH AS A CATHETER

PRIORITY

PRIORITY NUMBER DATE COUNTRY

2018019853 11/09/2018 JAPAN

DESIGN NUMBER 315641001

CLASS 2304

HAVELLS INDIA LIMITED, 904, 9TH FLOOR, SURYA KIRAN
BUILDING, K.G. MARG, CONNAUGHT PLACE, NEW DELHI -

110001, INDIA.
DATE OF REGISTRATION 12/03/2019
TITLE FAN

PRIORITY NA
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DESIGN NUMBER

315726001

CLASS

02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY
SQUARE, PLOT NO. 10, MANGLAM PLACE,
DISTRICT CENTRE, SECTOR T 3,ROHINI, DELHI

110085.

gé-CI;IIES?I'EATION 13/03/2019
TITLE FOOTWEAR
PRIORITY NA

DESIGN NUMBER 315010001
CLASS 1303

SONCEBOZ MECHATRONICS BONCOURT, RUE DES

BOULAIES 2926 BONCOURT SWITZERLAND.

DATE OF
REGISTRATION

21/02/2019

TITLE

ROTARY ELECTRIC ACTUATOR

PRIORITY NA

DESIGN NUMBER

315064001

CLASS

12-16

KLASSIC WHEELS LIMITED, PLOT NO E -7, E-8, MIDC,

AHMEDNAGAR PIN CODE : 414111

DATE OF
REGISTRATION

21/02/2019

TITLE

WHEEL RIM

PRIORITY NA
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DESIGN NUMBER

305219

CLASS

02-02

SURAT, GUJARAT, INDIA.

SANJAY SOJITRA, F-20, DIVYVASUNDHARA FLATS, L.H.ROAD,

DATE OF REGISTRATION

01/05/2018

TITLE

SAREE AND BLOUSE (SET)

PRIORITY NA

DESIGN NUMBER

316249001

CLASS

08-03

1.SUMITOMO ELECTRIC HARDMETAL CORP.,
CHOME, ITAMI -SHI, HYOGO 664-0016, JAPAN.2. HARTMETALL -
WERKZEUGFABRIK PAUL HORN GMBH, UNTER DEM HOLZ 33
35, 72072 TUEBINGEN, GERMANY.

1-1, KOYAKITA 1 -

DATE OF REGISTRATION

29/03/2019

TITLE

CUTTING INSERT

PRIORITY
PRIORITY NUMBER DATE COUNTRY
2018021413 01/10/2018 JAPAN
DESIGN NUMBER 316284001

CLASS 09-01

NOMADS NEUTRACEUTICALS PRIVATE
LIMITED, C -70, SECTOR 22, NOIDA U.P-201301.

DATE OF
REGISTRATION 01/04/2019
TITLE BOTTLE
PRIORITY NA
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DESIGN NUMBER

316692001

CLASS

26-06

RENAULT S.A.S, 1315 QUAI
BILLANCOURT FRANCE

LE GALLO 92100 BOULOGNE

DATE OF REGISTRATION 11/04/2019
RIGHT FRONT FOG LIGHT FOR
TITLE VEHICLE
PRIORITY NA
DESIGN NUMBER 316777002
CLASS 06-11

1 KALASALINGAM ACADEMY OF RESEARCH AND EDUCATION,
ANAND NAGAR, KRISHNANKOIL -626 126, SRIVILLIPUTTUR
(VIA), VIRUDUNAGAR DISTRICT TAMILNADU, INDIA.  2.P.
JAYAKUMAR, RESEARCH FACULTY, IRC T KALASALINGAM
ACADEMY OF RESEARCH AND EDUCATION, ANAND NAGAR,
KRISHNANKOIL -626 126, SRIVILLIPUTTUR (VIA),
VIRUDUNAGAR DISTRICT TAMILNADU, INDIA.

DATE OF REGISTRATION

12/04/2019

SOLAR SURFACE MAT WITH MIST

TITLE SPRAYING SYSTEM FOR VENDORS
PRIORITY NA

DESIGN NUMBER 316900005

CLASS 1403

LG DISPLAY CO., LTD., 128, YEOUI-DAERO,
YEONGDEUNGPO-GU, SEOUL, REPUBLIC OF KOREA

DATE OF
REGISTRATION 16/04/2019
TITLE TELEVISION SET
PRIORITY

PRIORITY NUMBER |DATE

COUNTRY

30-20180047499 16/10/2018 REPUBLIC OF KOREA
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DESIGN NUMBER 316948001

CLASS 1208

FCA US LLC, 1000 CHRYSLER DRIVE, AUBURN _ |
HILLS, MICHIGAN 48326, UNITED STATES OF Ve e m
AMERICA. SO/ I || W | | S—
REGISTRATION 17/04/2019 s Y= /8 o
TITLE AUTOMOBILE BODY ==
PRIORITY

PRIORITY NUMBER  |DATE COUNTRY

29/670,328 15/11/2018 |U.S.A.

DESIGN NUMBER 326759001

CLASS 2302

KOHLER CO., 444 HIGHLAND DRIVE, KOHLER, WISCONSIN,

USA 53044,

DATE OF REGISTRATION 03/02/2020

TITLE FAUCET

PRIORITY NA

DESIGN NUMBER 326781003

CLASS 05-05

SIDDHI VINAYAK KNOTS AND PRINTS PVT. LTD., A -26
CENTRAL PARK, GIDC PANDESARA, SURAT, GUJARAT -394221

DATE OF REGISTRATION 04/02/2020

TITLE TEXTILE FABRIC 7R R
» o N ﬂ?’&;" f
oy SO P |
Q :r‘?«. ,‘Q’x'@r:ﬁ ﬁ‘ ‘J}“
S R e\ TR, .93
PRIORITY NA s b PG 3 A s
el < SR Y Rt
» W@ _é.’ 5 A\ 1 ¢
b 0?"‘,‘ o
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DESIGN NUMBER

326905003

CLASS

2301

1.DURGA DAS, CEO AND CO FOUNDER, AERONERO SOLUTIONS

PRIVATE LIMITED, NO 16, RANJITH ROAD, KOTTURPURAM,

CHENNAI - 600085, TAMILNADU, INDIA. 2. JANESHWARA RAJA N

J, HEAD - DESIGN AND DEVELOPMENT, AERONERO
SOLUTIONS PRIVATE LIMITED, NO 16, RANJITH ROAD,

KOTTURPURAM, CHENNAI

- 600085, TAMILNADU, INDIA.

DATE OF REGISTRATION

07/02/2020

ATMOSPHERIC WATER GENERATOR

TITLE WITH EVAPORATOR
PRIORITY NA

DESIGN NUMBER 310056

CLASS 0806

A.V. KRISHNAKUMAR, AMBADIVALAPPIL,
CHUDUVALATHOOR, SHORANUR, PIN -679121,
PALAKKAD DISTRICT, KERALA, INDIA.

gé-Cr-)IIES('I)'EATION 20/09/2018

TITLE HANDLE FOR HAND TOOLS
PRIORITY NA

DESIGN NUMBER 310243
CLASS 12-16

SUZUKI MOTOR CORPORATION, 300, TAKATSUKA -CHO,

MINAMI -KU, HAMAMATSU

-SHI, SHIZUOKA -KEN, JAPAN

DATE OF REGISTRATION 24/09/2018
INSTRUMENT PANEL FOR

TITLE AUTOMOBILE

PRIORITY

PRIORITY NUMBER DATE COUNTRY

2018006848 20/03/2018 | JAPAN
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DESIGN NUMBER 310253 o

CLASS 13-03 | /,"/ = k ;:;\\" %

GIGALANE CO., LTD., 46, SAMSUNG 1-RO 5 GIL, HWASEONG-SI, /l L ((© \) ™N

GYEONGGI -DO, KOREA/REPUBLIC OF KOREA. N N— \I

It e ‘f‘

DATE OF REGISTRATION 24/09/2018 \\\\\\{ _,//;///«‘

TITLE CONNECTOR FOR TRANSMITTING b et
SIGNAL

PRIORITY

PRIORITY NUMBER DATE COUNTRY

30-20180014369 27/03/2018 |REPUBLIC OF KOREA

DESIGN NUMBER 306796

CLASS 02-02

SABYASACHI COUTURE, 86C, JATIN DAS ROAD,
KOLKATA -700029, STATE OF WEST BENGAL, WHOSE
PARTNERS ARE MR. SUKUMAR MUKHERJEE AND MR.

SABYASACHI MUKHERJEE.

DATE OF

REGISTRATION 15/06/2018

TITLE LADIES GARMENT (SET)
PRIORITY NA

DESIGN NUMBER

306848

CLASS

06-01

ACTIU BERBEGAL Y FORMAS, S.A., PARQUE
TECNOLOGICO ACTIU, AUTOVIA CV.80 SALIDA ONIL -
CASTALLA P.O. BOX 1103420 CASTALLA, ALICANTE

(SPAIN).

DATE OF

REGISTRATION 18/06/2018
TITLE CHAIR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0045575930001 20/12/2017  |EUIPO
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DESIGN NUMBER

307002

CLASS

26-03

RAYCHEM RPG (P) LTD., RP

ROAD, WORLI, MUMBAI 1 400030

G HOUSE, 463, DR. ANNIE BESANT

DATE OF REGISTRATION

22/06/2018

TITLE

MULTI FUNCTIONAL LIGHTING POLE

PRIORITY NA

DESIGN NUMBER

307061

CLASS

06-03

GODREJ & BOYCE MANUFACTURING COMPANY LTD.,

PIROJSHANAGAR, VIKHROLI (W), MUMBAI  -400079, INDIA.
DATE OF
REGISTRATION 25/06/2018
TITLE CABINET SINK
PRIORITY NA
DESIGN
NV 318917001
CLASS 2404
3M INNOVATIVE PROPERTIES COMPANY,
3M CENTER, SAINT PAUL, MINNESOTA
551333427, USA.
DATE OF
REGISTRATION 20/06/2019
AIR WAY TUBE SECURAL
TITLE DRESSING
PRIORITY NA
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DESIGN NUMBER

309353

CLASS

12-16

MAHINDRA & MAHINDRA LTD., MAHINDRA RESEARCH
VALLEY, MAHINDRA WORLD CITY, P.O. -ANJUR,
CHENGALPATTU -603 204, DISTT.I KANCHEEPURAM

(TAMIL NADU), INDIA.

gé-CI;IIES?I'EATION 28/08/2018

TITLE OIL FEEDER FOR A VEHICLE
PRIORITY NA

DESIGN NUMBER 319897001
CLASS 24.02

KARL STORZ SE & CO. KG, DR. -KARL -STORZ-STRASSE 34, 78534

TUTTLINGEN, GERMANY.

DATE OF REGISTRATION

24/07/2019

TITLE

SHAFT ATTACHABLE MEDICAL

INSTRUMENT
PRIORITY
PRIORITY NUMBER DATE COUNTRY
0060850230002 25/01/2019 EUIPO
DESIGN NUMBER 317585001
CLASS 08-06

KICH ARCHITECTURAL PRODUCTS PVT
LTD, YOGESHWAR NAGAR MAIN ROAD,
ATIKA, DHEBAR ROAD SOUTH, RAJKOT

360002, GUJARAT, INDIA.

DATE OF
REGISTRATION 09/05/2019
TITLE HANDLE
PRIORITY NA

The PatenOffice Jounal No. 21/2020 Dated 22/(2®20

20449



DESIGN NUMBER

317603001

CLASS

02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY
SQUARE, PLOT NO. 10, MANGLAM PLACE, DISTRICT
CENTRE, SECTORT 3, ROHINI, DELHI 110085.

DATE OF

REGISTRATION 09/05/2019
TITLE FOOTWEAR
PRIORITY NA

DESIGN NUMBER 317777001
CLASS 0301

SAMSONITE IP HOLDINGS S.A R.L., 13-15 AVENUE DE LA
LIBERTE, L -1931 LUXEMBOURG, LUXEMBOURG

DATE OF
REGISTRATION 15/05/2019
TITLE LUGGAGE
PRIORITY

PRIORITY NUMBER DATE COUNTRY

1802245.1M007

16/11/2018 |HONGKONG

DESIGN NUMBER

317802001

CLASS

01-01

FUTURE CONSUMER LIMITED, KNOWLEDGE HOUSE, SHYAM

NAGAR, OFF. JOGESHWARI VIKHROLI LINK ROAD,
JOGESHWARI (E), MUMBAI 400060.

DATE OF REGISTRATION

15/05/2019

TITLE

BISCUIT

PRIORITY NA
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DESIGN NUMBER

317833001

CLASS

2301

ACUVA TECHNOLOGIES INC., UNIT 1 -3771 NORTH
FRASER WAY, BURNABY, BRITISH COLUMBIA,

CANADA V5J 5G5.

DATE OF
REGISTRATION

17/05/2019

TITLE

WATER DISINFECTION UNIT

PRIORITY

PRIORITY NUMBER DATE COUNTRY
185478 28/12/2018 |CANADA

DESIGN NUMBER 317849001

CLASS 28-03 [
KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE “&{" N
EINDHOVEN, THE NETHERLANDS. )
DATE OF REGISTRATION 20/05/2019 =0
TITLE EPILATOR A\
PRIORITY \J
PRIORITY NUMBER DATE COUNTRY Y
0058376480001 28/11/2018 EUIPO T
DESIGN NUMBER 317882001

CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE,

PLOT NO. 10, MANGLAM PLACE, DISTRICT CENTRE, SECTOR i

3, ROHINI, DELHI 110085.

DATE OF REGISTRATION 20/05/2019
TITLE FOOTWEAR
PRIORITY NA

The PatenOffice Jounal No. 21/2020 Dated 22/(2®20
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DESIGN NUMBER

317376001

CLASS

09-05

PAHARPUR 3P, PLOT NO. 19, SITEIV, SAHIBABAD

INDUSTRIAL AREA, GHAZIABAD, UTTAR PRADESH

INDIA.

1 201010,

DATE OF REGISTRATION

01/05/2019

TITLE

MASKED POUCH

PRIORITY NA
DESIGN NUMBER 317456001
CLASS 09-01

FUTURE CONSUMER LIMITED, KNOWLEDGE HOUSE, SHYAM
NAGAR, OFF. JOGESHWARI VIKHROLI LINK ROAD,
JOGESHWARI (E), MUMBAI 400060

DATE OF REGISTRATION 03/05/2019
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 317506001
CLASS 2304

DAIKIN INDUSTRIES LTD., UMEDA CENTER BUILDING, 4 -12

NAKAZAKI -NISHI 2-CHOME, KITA -KU, OSAKA -SHI, OSAKA-FU,

JAPAN.

DATE OF REGISTRATION 06/05/2019
TITLE AIR PURIFIER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2018028009 21/12/2018 JAPAN

The Paten©Office Jounal No. 21/2020 Dated

22/@20
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DESIGN NUMBER 317542001

CLASS 12-16

CUKUROVA MAKINA IMALAT VE TIC.AS., SAHIN MAH. SAIT
POLAT BLV. NO:322/A, TARSUS/MERSIN.

DATE OF REGISTRATION 08/05/2019
TITLE RIGHT CONSOLE
PRIORITY NA

DESIGN NUMBER 305717

CLASS 02-04

MR. MOHAMMAD UBAIDULLAH, 11/97, GWALTOLI,
KANPUR, UTTAR PRADESH, INDIA.

DATE OF

REGISTRATION 17/05/2018
TITLE LEATHER SOCK
PRIORITY NA

DESIGN NUMBER 318239001
CLASS 02-02

V J FASHION, 42, RANCHHOD NAGAR SOCIETY,
DUMBHAL, SURAT -395010 GUJARAT INDIA, WHOSE
PROPRIETOR IS VISHNUBHAI JIVRAMBHAI PATEL.

DATE OF

REGISTRATION 30/05/2019

TITLE SAREE AND BLOUSE (SET)
PRIORITY NA

The Paten©Office Jounal No. 21/2020 Dated 22/(®20 20453



DESIGN NUMBER

318281001

CLASS

09-03

SRINIVAS FINE ARTS PRIVATE LIMITED, 340/3,
KEELATHIRUTHANGAL, SIVAKASI -626 130, TAMIL NADU,

INDIA.

DATE OF REGISTRATION 31/05/2019
TITLE BOX
PRIORITY NA

DESIGN NUMBER 318282001

CLASS

09-03

SRINIVAS FINE ARTS PRIVATE LIMITED, 340/3,
KEELATHIRUTHANGAL, SIVAKASI -626 130, TAMIL

NADU, INDIA.

DATE OF

REGISTRATION 31/05/2019
TITLE e
PRIORITY NA

DESIGN NUMBER 306167
CLASS 0905

GEORG MENSHEN GMBH & CO. KG,
INDUSTRIESTRARE 26, 57413 FINNENTROP, GERMANY.

DATE OF
REGISTRATION

30/05/2018

TITLE

BEVERAGE CAPSULE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0014625010002 11/12/2017 |EUIPO

The Paten©Office Jounal No. 21/2020 Dated

22/@20
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DESIGN NUMBER

306311

CLASS

28-03

KONINKLIJKE PHILIPS N.V.,

HIGH TECH CAMPUS 5, 5656 AE

EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION

05/06/2018

TITLE

HANDLE FORTOOTHBRUSH

PRIORITY
PRIORITY NUMBER DATE COUNTRY
004557031 20/12/2017 EUIPO .'
o
—
DESIGN NUMBER 306337
CLASS 1599

LINAK A/S, SMEDEVAENGET 8, GUDERUP, DK -6430

NORDBORG, DENMARK.

S
TITLE A LINEAR ACTUATOR

PRIORITY

PRIORITY NUMBER DATE COUNTRY

DA 2017 00110 10/12/2017 |DENMARK

DESIGN NUMBER 317091001 e
CLASS 09-01 ‘ ‘

COGNAC FERRAND, 4 RUE DE SAINT PETERSBOURG, 75008

PARIS, FRANCE.

DATE OF REGISTRATION 23/04/2019
TITLE BOTTLE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
082590 12/04/2019 WIPO

The PatenOffice Jounal No. 21/2020 Dated 22/(2®20
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DESIGN NUMBER 317181001

CLASS 10-02

MR. KUMAR V. PALA, 40, KAMALNAYAN BUNGLOWS, NEAR
GALA -GYMKHANA ROAD, NEAR GARDEN RESIDENCY, BOPAL,
AHMEDABAD -380058

DATE OF REGISTRATION 25/04/2019
TITLE WRIST WATCH
PRIORITY NA

DESIGN NUMBER 317227001
CLASS 08-08

SMC CORPORATION, 14i 1, SOTOKANDA 4i CHOME, CHIYODA i

KU, TOKYO 10170021, JAPAN.

DATE OF REGISTRATION 26/04/2019

TITLE SENSOR MOUNTING DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201830613094.9 31/10/2018 CHINA
DESIGN NUMBER 326945006

CLASS 05-05

SIDDHI VINAYAK KNOTS AND PRINTS PVT. LTD., A -26
CENTRAL PARK, GIDC PANDESARA, SURAT, GUJARAT -
394221

DATE OF REGISTRATION 10/02/2020
TITLE TEXTILE FABRIC
PRIORITY NA

The PatenOffice Jounal No. 21/2020 Dated 22/(2®20
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